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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to legislative and other matters)

Monday, 07" July, 2003/ Aashadha 16, 1925(Saka)
No.: 264,
T DETENTION AND RELEASE OF MEMBERS

Hon’ble Members are informed that Hon’ble Speaker has received intimation regarding detention
and release of the following Members from the Dy, Commissioner of Police, Central District, Addl. Dy.
Commis;ioner of Police, North West District, SHO, Kotla Murarak Pur and Mehrauli, New Delhi: -

Sl No. Name of the Ministers /Members Detained on Released

1. Shri Puran Chand Yogi 03/07/2003 at 11,15 AM 03/07/2003 at 11.30 AM

7.J Shri Ram Bhaj 04/07/2003 at 11.30 AM 04/07/2003 at 12.00 Noon

3. Shri Sushil Choudhary -do - -do -

4. Shri Nand Kishore Garg 05/07/2003 at 07.05 PM 05/07/2003 at 07.07 PM

¥ Shri Jai Bhagwan Aggarwal ~-do- -do -

6. Shri Ravinder Nath Bansal -do- ~do- -

7. Shri Brahm Singh Tanwar ~ 07/07/2003 at 11.45 AM 07/07/2003 at 12.05 PM
SIDDHARTH RAO

SECRETARY

553



